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been  fixed  for  the  first  time  during 
this year. 

Financial assistance has also been 
provided to the farmers through the 
State Governments under the Cen- 
trally Sponsored Scheme for (i) lay- 
out of demonstrations, on their fields, 
(ii) adoption of plant protection 
measures, and (iii) use of rhizobium 
culture and improved seeds.] 

f[THE MINISTER OF AGRICUL- 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) 
Yes Sir. The prices of pulses have 
increased gradually from middle of 
May, 1978. 

(b) The Government have taken 
following steps to increase the pro- 
duction of pulses: — 

(1) Centrally Sponsored Scheme 
on Development of Pulses and 
Central Sector Scheme on Quality 
Seed Production of all India impor- 
tance pulse varieties have been 
launched. 

(2) The Government of India ini- 
tiated the State Governments to 
organise a campaign by mobilising 
staff of the Agriculture Develop- 
ment Departments. The campaign 
included training of staff/farmers, 
promoting the use of improved seed, 
phosphatic fertilisers and adoption 
of plant protection measures and 
also making: avaiilajble inputs in 
time to farmers. 

(3) Special campaign was also 
organised to increase area under 
summer moong after wheat harvest 
under irrigated conditions in nor- 
thern States and moong, urad and 
cowpea in rice fallows in eastern 
and southern States. 

(c) As an incentive to the farmers 
the support price of gram was fixed 
by Government at Rs. 125/- per 
quintal for Rabi 1977-78 as against 
Rs. 95/- per quintal the previous sea- 
son. The support price of arhar at 
Rs. 155/- per quintal and that of 
moong' at Rs.  165/- per quintal have 

 
t [Distribution  0f  surplus  land 

286. SHRI   HARISHANKER     BHA- 
BHDA: 
SHRI      JAGDISH        PRASAD 
MATHUR: 

Will the Minister of AGRICUL- 
TURE AND IRRIGATION be pleased 
to state 

(a) whether it is a fact that a 
campaign is being carried on by the 
State Governments in a number of 
States to acquire surplus land; 

t[ ] English translation. 
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(b) if so, what are the names of 

these States and what is the total 
acreage of land acquired during the 
last three years in each such State; 

(c) what s acreage of land, out 
of the land acquired which has so 
far been distributed to landless far- 
mers?] 
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t[THE MINISTER OF AGRICUL- 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) 
Mjost of the States are implementing 
the revised ceiling laws and the ceil- 
ing surplus lands are being acquired 

by    them for distribution to eligible 
persons. 

(b)  and (c)  A statement is laid on 
the Table of the House. 

  


